
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 
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11:30 A.M. 

   

For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.  

S. No.  Case No.  Name of the parties  Counsel for 

Appellants  

1.   I.A. No. 2219 of 

2023 in Comp. App. 

(AT) (Ins) No. __  

of 2023 

 

Chanderpati 

Vs. 

Soni Realtors Pvt. Ltd. 

Through its RP, Mr. Manoj Kulshreshta  

Rahul Kumar  

2.  I.A. No. 2221 of 

2023 in Comp. App. 

(AT) (Ins) No. __  

of 2023 
 

UTI Employees Sai Samruddhi Co- Operative Housing 

Society Through its Secretary 

Vs. 

Jayesh Sanghrajka  

Resolution Professional of  Ornate Spaces Pvt. Ltd. (CD) 

 

 Pratik Sarkar  

3.  I.A. No. 2224 of 

2023 in Comp. App. 

(AT) (Ins) No. __  

of 2023 
 

UTI Employees Sai Samruddhi Co- Operative Housing 

Society Through its Secretary 

Vs. 

CoC- Ornate Spaces Pvt. Ltd. & Ors. 

 

Pratik Sarkar 

4.  I.A. No. 2235 of 

2023 in Comp. App. 

(AT) (Ins) No. __  

of 2023 

 

Dhanlaxmi Bank Ltd. 

Vs. 

Hrisikesh Das Gupta, Liquidator 

M/S Technofab Manufacturing Ltd. & Ors. 

 

Manas Shukla  

5.  I.A. No. 2234 of 

2023 in Comp. App. 

(AT) (Ins) No. __  

of 2023 

 

RP Modern Syntex (India) Ltd. 

Vs. 

Supdt. Of Police Anandpura Vadodra Gujarat & Ors. 

 

Nicky Pokar  

6.  I.A. No. 2222 of 

2023 in Comp. App. 

(AT) (Ins) No. __  

of 2023 

 

UTI Employees Sai Samruddhi Co- Operative Housing 

Society Through its Secretary 

Vs. 

Jayesh Sanghrajka 

Resolution Professional of Ornate Spaces Pvt. Ltd & Anr. 

 

Pratik Sarkar 

7.  I.A. No. 2238 of 

2023 in Comp. App. 

(AT) (Ins) No. __  

of 2023 

 

Marine Electricals (India) Ltd. 

Vs. 

Sunrise Industries & Ors. 

 

Sumana Naganand 



8.  I.A. No. 2251 of 

2023 in Comp. App. 

(AT) (Ins) No. __  

of 2023 

 

Sanjiv Gupta & Anr. 

Vs. 

Anishka Developers Pvt. Ltd.  

Anand M. Mishra  

9.  I.A. No. 2244 of 

2023 in Comp. App. 

(AT) (Ins) No. __  

of 2023 

 

Aditya Bawa 

Vs. 

ERBE Medical India Pvt. Ltd. & Anr. 

 

Prachi Johri  

10.  I.A. No. 2250 of 

2023 in Comp. App. 

(AT) (Ins) No. __  

of 2023 

 

State Bank of India 

Vs. 

Abhijeet Ferrotech Ltd. 

 

Harshit Khare  
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